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{English]

THE MBNISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) Yes, Sir.

) No, Sir.

()% {e). Do not arise in view of part (b)
abowe.

SHRI BALWANT SINGH RAMOOW-
ALIA- Si. | have got the highest regard for
the hon. Mimster. But, | am sony that in
answenng my question, he did not even
spend half a mnude. (nterruptions)

[ Transiation]

MR SPEAKER: A hint is mare than

{Englesh]

SH BALWANT SINGH RAMOOW-
ALIA: Sir, sy question was:

“Whetiver the High Power Committee
heased by Justice RB. Mishra has
suthemitied its report to Government; (b)
# so, whether the Committee has
considered the reasons for continuous
trsses by the Dellu Transport Corpora-
ton_”

The Manisier while replying to the first part—
whethay the Commiltee was headed by
Justice Msitwa—has said: “Yes, S " But
reganding the lnosses mentioned in part (b),
he has sand- “No, Sir.” But the BJP Chief Mr.
M Khurana gave a statement saying that
the losses accrued 8o DTC. The Mishra
Commiiee has said that the PTC, Madras
s got a fleet of 2,277 buss with 8.5 persons
woriting for every bus and the deficit is only
RAs_5.50 crores. Whereas inthe DTC, with a
Sloet of 4 269 buses and 9.7 persons working
for every bus, the defict is Rs. 164 crores. R
& surprising that on the one hand, the Mishra
Commiliee is referred 1 by sayng that they
have conducted total scrutiny of the case
wheveasin the answer, he says that that has
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never been discussed. Who is the correct
person?

SHRIJ. VENGAL RAO: | am the correct
man because he has mentioned that he has
got the highest regard for me. The Mishra
Committee was appointed only for the revi-
sion of the pay scales, the difference be-
tween the Government D.A. pattern and that
of the Fourth Pay Commission and not about
the losses of the LTC. This was not in the
terms of refarence of this Commiittee. That is
why, | answered like this. If he wants any
further information, he should put the ques-
tion to the Minister of Surface Transport, he
will give the answer.

MR. SPEAKER: For the losses and
gains.

Dr. V. Venkatesh — Not present

Shri Gurudas Kamat — Not present

SHRI J. VENGAL RAO: We had pre-
pared answers for all the questions...

MR. SPEAKER: Very well, Sir. That is
expected of you, Sir.

Shr Sreenivasa Prasad.

Import of components by Maruti Udyog
Limited

°593. SHR!I V. SREENIVASA
PRASAD{:
SHRI M.V. CHAN-
DRASEKHARA MUR-
THY:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether most of the components
used by the Maruti Udyog Limited are im-
ported;

(b) i so, the details of imported compo-
nents used by the Maruti Udyog Limited and
the firms from which thaese are being im-
poried; and
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(c) the steps Government propose to
take to develop strong and quality automo-
bile component industry inthe country rather
than to resort to import of components in
order to check and reduce the prices of
passenger cars?

THE MINISTER OF INDUSTRY (SHRI
J. VENGAL RAO): (a) to (c). Statement-lis
given below.

STATEMENT-I

(@) and (b). No, Sir. However, a list
indicating major components being im-
ported for Maruti Car, Omni and Gypsy is
given in the Annexure below. These compo-
nents are being imported from Suzuki Motor
Company, Japan.

{c) The Government have encouraged
the indigenous auto-components industry to
upgrade and modernise their technology.
Some of the measures taken to achieve this
include:-

(i) Delicensing of the automobile
component industry.

(i) Dereservation of a number of
automobile components from
the small scale sector.

(ili) Reduction of import duty on jigs,
fixtures, dies, pattern, moulds,
press tools and parts of press
tools.

(iv) Introduction of broad-banding
scheme for auto-components.

(v) A liberal approach for selective
import of know-how by the exist-
ing units for modernisation and
upgradation.

Annexure

Major Components being imported by
Maruti Udyog Limited

A For Car & Omni
1. Cover Exhaust Manifold.

2. Carburetter Assembly.
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3. Con Rod Assembly.
4. Washer Motor & Pump Assembly.
5. Bearings.
6. Case Distributor.
7. Oil Pan.
8. Transmission Mountings.
9. Engine Mounting.
10. Con Rod Bearings.
11. Gears.
12. Thermostat.
13. Ring Set Piston.
14. Belt Timing.
15. Hub.
16. Bearing Crank Thrust.
17. Frames.
i8. Synchroniser Sleeves.
19. High Tension Cords.
20. Moulding Roof.
21. Certain Hoses.
22. Certain Fasteners.
B. For Gypsy
1. Cover Exhaust Manifold.
2. Case Distributor.
3. Carburetter Assembly.

4. Extension Comp. Centre Floor
SiddeR &L

5. Laich Assembly Front Door R& L



10.
1.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21,
22.
23.
24,
25.
26.
27.
28.
29.

30.
Set

31.
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Bar Assembly Rear Bumper.
Lock Assembly Rear Gate.
Fan Engine Cooling.

Cable Assembly Choke.
Cable Assembly Clutch.
Shroud Farn.

Rear Shock Absorber.
Stabiliser Assembly frant.

Red Assembly Front stabiliser.

Trip Comp. Front Deer Opening.

Ring Set Piston.
Thermostat.

Belt Timing.
Synchroniser Hub.
Bearing Crankshatt.

Bearing Crankthrust.

Hub Assembly Locking.

Shafts Transfer Set.
Bearings.

Synchroniser Ring.
Brake Assembly Centre.
Rear Axie Assembly.
Transmission Gears.

Sheet Front Floor Silencer.

Washer Motor High Tension Cord

Engine Mountings.
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32. Spaedometer Assembly.
33. Switch Assembly Comb.

34. Panels.
35. Fasteners.

SHR! V. SREENIVASA PRASAD: Mr.
Speaker, Sir, | understand that the Maruti
Udyog Limited is worried about the increase
inthe prices of passenger cars and feels that
it can be checked or reduced only by devsl-
oping a very strong and quality automobile
component industry in this country. After the
budget the price of the standard Maruti Car
was fixed at Rs. 86000/- showing Rs. 65000
increase, plus other charges. The price of
the people’s car, when Maruti Udyog Ltd.
was set up in 1983 was fixed at Rs. 47000/
-. Even the Managing Director of the Maruti
Udyog Ltd. told that unless the indigenous
component industry is encouraged by budg-
etary, financial and infrastructural incen-
tives, the automobile industry would not be
able to resist price increases in the end
product, that is the Car.

Therefore, in view of this | would like to
know from the Minister as to what steps the
Government propose to take to develop
strong and qualitative automobile compo-
nents in the country.

SHRI J. VENGAL RAO: As the Hon.
Member mentioned, the price of the car has
gone up. The actual production cost of the
car is only Rs. 50000/-; the remaining are
taxes.

About the indigenisation, for all vehicles
there is 83.23% indigenisation. For the car
now we have achieved 86.23% indigenisa-
tion. in 1990-91 it will go upto 92% indigen-
isation.

[ Translation]

DR. CHANDRA SHEKHAR TRIPATHI:
Mr. Speaker, Sir, Maruti Udyog, a public
sector undertaking, installs air-conditioners
in its cars and charges Rs. 22,000 for it. An
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ar-conditiomner of fhe same wals, mesuiac-
v iy St veny compamy and of Shal very
‘quaity = avalatie m the apen marker Sor
A 16,000 omily. I 2 parson acguines am anr-
comdilioner fiom the open madet for his
Akamuiti cartime gueramtine given by fhe Manu
Uidiyng barnmes mopesative. Showid we mof
calll it deceptinm o dishonesty on ihe pant of
Mt Udyog? biay [ know from fhe hon
Mfmister 2= n wital Sieps ame heang taken D
citack finis umiheaifhy tradle prachice?

 [Gaglisi]

SRl 4 VENGAL RAD: F the hom
Shewiber wniies o me. | will cemamiy fmd ouw
=3 o ow They are chamymy so much amnd
B S e ey
[Temmsiatior]

MR SFEAKER: ¥ yow adid wp the costt

charged for each spare part, the totall costt
ks out o doulbiie or teiblie e omignall

costt. &t should be fooked imlin. Yes Shwi
Misitrz yow may soesk

DR PRABHAT MURAAR MESHTRA- M.
Spesieer, S, | o sartad 1o ask e same
guesion but © Fas rot Deen anowensd.

- (Emgiish]
Pominll_____Abcent

Mo 1 =il oo Sooagh the st agzan.
Shn Jaganmatic Patmaik . ___Absent
Stimi ALM Bhope _____Absent

Siwi RP. Suman_____Absent
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Benami LPG Dealerships

"SB1. DR CHANDRA SHEIGHAR THI-
PATHE Wl the Mimister of PETROLEUM
AND NATURAL GAS be plisased D state

& minether Govermment hzwe come i
oo of bewami L PG desiliersivgs im difzment
paces;

o) the delais of such instances in
vanpus disimcts of Ulkar Pradecinc and

©) the acion taken i fhose cases?

THE MBESTER OF STATE OF THE
MEBESTRY OF PETROLBUM AND NATU-
ol compamies have deleciad five cases of
PG dismibutorsiips being man on ‘Bemnzm’
basis im the coumiiny;

§b) No sech casss e been detiected
im amy distuct of Utz Pradesh; amd

© Thee of the five dshibwinrships
mobives e heem issued by e ol compamy
comoEmed ik fhe e resmEinng cases

T Tramsiatinam]

DR CHANDRA SHEKHAR TRIPATHIE
Mir. Speaieer, Siir, smder the present sysiam
off mmuinmy #miio a henami’ gas agency, e
distibution s 2siked ¥ the dealiersing belongs
i i amd maturallly e repiies in the affinme-
we. An cfiecive mechamism shosid be
evdlived to diefiect hemami | PG dealarships.
The resaved st of war widows is getian
ionger. We have speciic cases whese in-
guimes comdiuctied by the Disirict Magisirate
have reveded ‘benamy LPG dealarships.
Limgiar the prasent System Toliowed by The ot
companes it s il 1o find out benam
PG deaierships. With the profiieragon o
‘banami PG dealerships  unscrupulists
pegplie are nduiging i profteerng and
heatirg The cownry. A commitiee may DT
omed, which may comsst of offical 2





